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Gratulty bemefits given by Mines Ownen
in Private Sector

9955. SHRE D B. CHANDRA GOWDA :
‘Wil the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) the amount of gratuity benefits
given by the mine owners in the Private
Sector after the closire of coul mines
and retrenchment; and

(b) the steps taken by Government to
compel the mme owners to pay gratuity
to such unemployed workers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI G. VENKAT-
SWAMY) : (a) and (b). Information is
being collected It will be laid on the
Table of the Sabha in due course.
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9961. SHRI D. K. PANDA : Will the
Minister of STEEL AND MINES be pless-
ed to state :

(a) the names and location of units in
private sector who have received 100 tonnes
or more of steel materials during the last
four quarters ;

(b) the quantities received by each such
unit in each quarter separately ;

(c) the percentage of supplies/the quan-
tities recommended for priority by sponsor-
ing authonties in respect of each such
unit quarter-wise ; and

(d) the number of sponsored applications
in each quarter to whom no allocation was
madc by Steel priority committee 7

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUBODH HANSDA): (a) to (d).
Information is beng collected and  will
be laid on the Table of the House

Ground rent in Chiitaranjan Park,
New Delhi

9962. SHRI CHANDRIKA PRASAD :
Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether the rate of ground rent
levied in Chittaranjan Park rehabilitation
colony, New Delhi is on the high side in
comparison with those affluent Govern-
ment employees housing cooperative colo-
nies in South Delhi ;

(b) f so, whether Government have
considered the desirability of re-fixing the
ground rent at a lower rate in cost of
acquisition of land in the above rehabili-
tation colony ; and

(¢) if not, the reasons therefor 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY) : (a) The rate of
ground rent in Chittaranjan Park for





